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CENTRAL ADMINISTRATIVE TRIBUNAL PRINCIPAL BENCH

0,A.N0,747/98

New Delhi: this the 4th day of flay,1998,

HON *BLE MR. S, R ADIGE, VICE CHAIRIAN (a)e

HON 'BLE DR. A. VEDAVALLI, MeMBER(I)

shri Satpali:Singh,

5/0 She Suraj Mal
Ro Nangla Kattack,
P. SoBhawan Bahadur Nagar,

pDistte. Bulandshahr (UP) sesessfpplicants
(Nons appsarad)

Ve rsus

Shri SeSeDhiya, :
psstt., Oommissionsr of Police,

No rth- Zone, PCR.,
New Delhi : eseess Respondent,

(None asppeared).

0_RDER(O RAL )

BY HON'BLE MR, S, Re ADIGE, VICE CHaImIaN (a),

" None zppeared for the spplicant ewven

on second call. -

2. 'The applicant was also absent.on previous
]

date i.8., 17,498, In view of successive absences

‘on the part of applicant, the Oa is disnissed for

ds Fal.lltok'

, | »’\\\IL&\N '
( DR.A.VEDAVALLT ). ( S.R.A Gz/g._

M mMBER(3) VICE CHAIR1aN(q)

/ug/ -




